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Nam»ofth»Stal0 1988-89 1989-90 1990-91

21. Pondicheny 7.29 3.62 7.87

22. Punjab 564.04 652.90 515.38

23. Rajasthan 742.44 906.01 1064.87

24. Sikkim* _ _ _

25. Tamil Nadu 706.99 871.00 967.90

26. Tripura * — — —

27. Uttar Pradesh 1456.63 1265.66 1142.80

28. West Bengal 1335.00 1082.50 1366.73

29. B.R.D.B. 432.71 555.47 385.21

Total 14634.61 15796.29 16929.31

(c) The National Highways are being 
generaify kept in traffic worthy conditior‘ within 
the limited availability of funds.

Availability of ConaUtutlon of India In 
Various Languages

•132. SHRI SHANKERSINh 
VAGHEU:

D R  A.K. PATEL:

WMtheMinisterofLAW.JUSTICEAND 
COMPANY AFFAM)S be pleased to state:

(a) the languages in which the Constitu­
tion of India has been printed;

(b) the year in which the latest version of 
the Constitution in each such language was 
printed;

(c) what airangements exist to ensure 
that copies of the Constitution in a porating 
tfie amendments made from time to tbne are

brought out in each such language expedi­
te i/siy and

(d) the language in which the c o f ^  of 
the Constitution are at present available in 
the market for the use of general ptibHc?

THE MINISTER OF U W , JUSTICE 
ANOCOMPANYAFFAIRS(SHRIK.VUAYA 
BHASKARA REDDY): (a) and (b). A State­
ment showing the languages in whkdi the 
Constitution of India has been printed and 
the year of the latest edition in each such 
language is enclosed.

(c) Whenever a Constitutkm amend­
ment is made, its English and Hindi versions 
are avalable simultaneously and these are 
incoiporated in a new edition or a supplement 
is issued. The amendment is also translated 
into all other languages included in the'En- 
gKsh Schedule e>»ept Sindhi t>y the Official 
Languages Wmg of the Ministry in consulta­
tion with the State Governments concerned.
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Each of the State Governments is then 
requested to bring it out asasupplement and 
supply it free of cost along with the existing 
edition or incorporate* it in the subsequent 
edition.

(d) AH^itions iMntioned in the Stated' 
ment are available in the market, except 
Marathi. The fourth edttion of Marathi is 
under prim.

STATEMENT

Language Year of the latest edition

1. Assamese 1985

2. Bengali 1987

3. English 1989 (Supplement upto
68th amendment)

4. Gujarati 1984

5. Kannada 1985

6. Malayalam 1985

7. Marathi 1988

8. Oriya 1981

9. Punjabi 1976

10. Sanskrit 1985

11. Tamil 1988

12. Telugu 1980

13. Urdu 1985

14. Digkst (English and Hindi) 1991

Handing Ovw of Side Public Sector 
Units to BIFR

*1^. SHRI V. SREENIVASA 
PRASAD:

SHRI M. V. CHANDRA- 
SHEKARAMtmTHY: 

WnthsMinlstarofFINANCEbepleased 
to stale:

I

(a) whether theGovemment propose to

hand over sick public sector units to the 
Board for industrial and Financial Recon­
struction (BIFR) for making them viable; and

(b) if so, the action taken or proposed to 
be taken by the Govemment in this regard ?

THE MINISTER OF STATE M  THE 
MINIStRY O F FINANCE (SHRI 
RAMESHWAR THAKUR): (a) and ^ ) .  The 
Government has mtioduo^-a BiH for an




